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ment Council, the Scheme is being
operated on 50:50 sharing basis bet-
ween Centre and the State.

Supply of Oil from Iran in Exchange
of Indian Techmology

3459. SHR! BHIKHU RAM JAIN:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whe‘ther it is a fact that Iran
had expressed a desire to exchaige
its oil for Indian technology and
negotiation for long term agreement

between the two countries was going
on; and

{b) if so, the details thereof?

THE MINISTER OF PETROLEUM,
¢« HEMICALS AND FERTILIZERS
«SHRI VEERENDRA PATIL): (a)
There has been no negotiations on a
long term agreement for supply of
rrude oil from Iran to India in ex-
change for Indian technology during
the recent visit ot the Iranian delega-
'ion to India.

«b) Does not arise

Poewer Plant to Generate Electricity
frem Sea

3460. SHRI K. P. SINGH DEO: Will
*he Minister of ENERGY AND COAL
ne pleased to state:

(a) whether Government is com-
sidering a proposal to set up a power
plani to generate electricity from the
Yea:

(b) if so. the names of coastal
places where such power plants can
ne Set up; and

(¢) the nature of decision taken in
‘his regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI ViK-
RAM MAHAJAN): (a) to (c). Of tae
various ccean energy sources usable
in electric power generation, like tidal
J0wer, Wwive power, —ocean thermal
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energy conversion and see currents,
tidal power is capabie of exploitation
on the basis of developed technology.
Preliminary studies had been carried
out on the possibility of development
of tidal power in the past and an
UNDP Expert also visited the country
in 1975 to advise in the matter, The
Gulfg of Kutch and Cambay along
the west coast and the Sunderbans
area in West Bengal along the East
identifled as the possible areas where
the tidal range is fairly high and where
tidal power could be developed. To
finalise the schemes of develepment and
establish their technical feasibility and
economic justification detailed studies
and investigations are required, neces-
sitating au inter-disciplinary approach
involving participation by several or-
ganisations. A Coordination Committee
was set up in May, 1979 under the
Chairmanship of tl{® Chairman, Cen-
tral Electricity Authority to censider
further course of action and formulate
programme of investigation and stu-
dies relating to tidal power develop-
ment in the country.

The commitlee has since submitted
a report for carrying cut investigations
at an estimated cost of Rs. 207.11 lakhs
exclusive of the foreign exchange com-
ponent of the order of US $ 2,00,000
suread over for a period of 5 years.
The Committee has recommended
(iv short term field investigations,
(1i) laboratory studies and (iii) long
term field investigations.

The investigations have not yet been
taken up.
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Decision to Import Crude Oil from
Refineries in Gulf Area

3462, SHRI R. K. MHALGI: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) s it a fact that Governmeut
nave decided to get about 1 million
tonnes of crude oil processed in one
of the refineries in the Gulf Area;

(b) if so, when the deeislon was
taken agnd what is the jame/location
of the refinery; and

(¢) what are the terms and con-
¢itiong of the :aid arrangement?

THE MINISTER OF PETROLEUM,

CHEMICALS AND FERTILIZERS
{SHRI VEERENDRA PATIL): (a)
and (b). Arrangements have been

made {0 process upto 11 million tonnes
of crude o0il in the refinery in Aden.
People’'s Bemocratic Republic cf Ye-
men. The agreement was signed on
27-7-1979.

(¢) It would not be in the commer-
cral interest of Indian Oil Corporation

and also contrary to international
praclices to discloge any further
details,

Job Reservatioyp for SC/ST

3403. SHRI CHHITUBHAI GAMIT:
Will the Minister of ENERGY AND
C"OAI. be pleased tc state:

(a) what is the percentage of reser-
vation of jobs for Scheduled Castes
and Schecluled Tribes persons in
departments and public units falling
under hig Ministry, unit-wise; ang

(b) whether there are proposals to
raise this quota and make it uniform
under his Ministry?
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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) In accordance
with a decision of the Government of
India, the various Units under this
Ministry are implementing the job re-
servation quotas for Scheduled Castes
and Scheduled Tribes, which are 15
per cent and 71 per cent of the vacan-
cies in respect of the respective cate-
gories. In respect of local shd regional
recruitment to class III & IV pests/
services made otherwise than through
the UPSC, the percentages are based
on the proportion of population of
Scheduled Castes and Scheduled Tribes
in particular States.

(b) Fixation or any changes in the
percentages of reservalions for Sche-
duled Castes and Scheduled Tribes is
a matter that does net come within
the purview of this Ministry.

Job reservation for Scheduleg Casbes
and Scheduled Tribes

3464. SHRI CHHITUBHAI GAMIT:
Will the Minister of IRRIGATION oe
pleased to state:

(a) what is the percentage of jobs
reserveq for Scheduled Castes and
Scheduled Tribeg people in depart-
ments and public units falling under
his Ministry; and

(b) whether there is any proposal to
raise this quota and make it uniform
under his ministry?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) and (b).
The information is being collected and
will b& laid on the Table of the House
in due course.

Power Minister’'s Conference held in
Delhi to consider Power Situation

3465. SHRI CHINTAMANI PANI-

GRAHI: Will the Minister of ENERGY
AND COAIlL be pleased to state:

(a) whether any decision, was taken
in the recent Power Minister's Con-
ference held in Delhi regarding diffi-





